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Discussion on Draft Assam Reorga-
nisation Bill

*826. SHRI B. K. DASCHOWDH-
URY: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the discussions on the
draft of the proposed Bill on reorga-
nisation of Assam between his Minis-
try and the Assam Leaders have been
concluded; and

. (b) whether any workable arrange-
ment has been decided to avoid any
future constitutional or administrative
difficulties and if so, the broad out-
lings of the arrangements?

THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN): (a)
and (b). A preliminary draft of the
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Reorganisation Bill was discussed
with the representatives of the Gov-
ernment of Assam and the All Party
Hill Leaders’ Conference. The Bill is
being drawn up to give effect to the
scheme of reorganisation of Assam
announced by the Goverrment of
India on the 11th September, 1968,
and every care is being taken to
avoid future constitutional or ad-
ministrative difficulties.
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Working Losses of D.T.U.

*328. SHRI D. N. PATODIA: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that the
working losses of the Delhi Trans-





